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R vie of Whole le Price Index 

2834. SHRIMATI KISHORI 
SINHA : 

SHRIMATI PRAMILA 
DANDAVATE: 

Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether there is any proposa 1 
to revise the index numbers of whole
sale price ; 

(b) if so, the terms of reference; 

(c) whether any time schedule has 
also been fixed; a.nd 

(d) the details thereof ? 

THE MINISTER OF ST ATE IN 
TH MINISTRY OF INDUSTRY 
(SHRI S.M. KRISHNA) : (a) to (d) 
This MiListry has constituted a Working 
Group with the following terms of 
reference : -

(i) To select a base year for the 
preparation of a new series of 
Index Numbers of Wholesale 
Prices in India. 

(ii) To determine the period rele
vant for calculating the value 
of transactions for assigning 
weights. 

(iii) T determine the systems of 
allocating weights. 

(iv) To examine the adequacy of 
the commodities included in 
the construction of Index Num
bers of Wholesale Prices. 

(v) To consider the repre entati
veness of the source from 
which price quotations are 
obtained. 

(vi) To examine the possibility of 
liaison between a field scrutiny 
coll in the Office of the Eco -
nomic Adviser and the State 
Statistical Bureau. 

(vii To suggest any other improve
ments in the compilation of 
Index Number of Whole ale 
Prices in India. 

N time schedule has been fixed for 
submi sion of the report of the Working 
Group. 

Report of the I.A. .A. 

2835. SHRI EDUARDO FALEIRO: 
SHRI MADHAVRAO SCIN

DIA: 

Will the PRIME MINISTER bo 
pleased to state 

(a) whether the safeguards infor· 
matioo report for 1982 f the Inter· 
national Atomic Energy Agency ha 
equated Pakistan's Kanup reactor and 
India's Rana Pratap Sagar reactor safe
guards posit ion; 

(b) whether this report has left out 
reference to Israeli non-safeguarded 
nuclear reactor; and 

(c) the reaction of Government to 
this report and what step have been 
taken to correct these di tortions ? 

THE PRIME MlNiSTER (SHRI· 
MATI INDIRA G NDH[) : (a) Safe· 
guard Implementation Report for 1982 
of the International Atomic Energy 
Agency ha not specifical 1y mentioned 
any couo tries by name. The report 
however, contain a tatement of the 
effect that the Agency was unable to 
draw conclusio m two cases that 
nuclear materi al under Ag ncy's safe
guards in 19 8 2 remained in peaceful 
activities or was otherwise adequately 
accounted for . 

(b) The report has also a reference 
to the existence of un afeguarded 
nuclear reactors in non-nuclear Weapon 
States which could include I rael also. 

(c) On account of our trong objec
tion, the Director-General at the Board 
of Governors meeting mentioned that 
even in the two case , s ignificant pro-
gr s bas been made since the end of 
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1982 and tbe safeguard mea ures 
implemented now enable the Agency 
onoe more to perform ff ective v rifica· 
tion. lndia will continue to lodge its 
protest in this matter. 

Crime in Train During the Last 

Six Months 

2836. DR. A.U AZMI : 
SHRI NAWAL KISHORE 

SHARMA: 

Will th Minister of HOME AFFA· 
IRS be plea ed to tate : 

(a) how many crimes have be~n 

committed on th r.ailways during th 
last six months, details thereof; and 

(b) v.ha• .;~ _ fcguards arc proposed 
to be provided to the tr r..velling public 
so as to infuse confidence in them which 
has already shattered budly ? 

THE MINISTER OF STATE IN 
THE MINJSTR Y OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR): 
(a) and (b) A statement is laid on the 
Table of the Hou e. 

Statem nt 

The St te Government and U.T. 
Administrations are responsible for 
enforcing Jaw relating to offences. No 
data in regard to the number of crimes 
committed on the Railways during the 
last six months and details thereof is 
complied on aJl Indi. basis as law and 
order including crime is a State subject. 

The Railway. are taking following 
measures to prevent in incidents of 
crimes on the RaiJway :-

1. The drivers of the trains h ave 
been directed to sound the 
di tress whistle if the train is 
brought to a udden unsche· 
duled halt so that the escort 
party is put on the alert. 

2. Coach attendants have been 
instructed to remain vigilant and 

prev nt entry of unauthorised 
pas ongers in to reserved com 
partm 1ts. 

3. Th Research, D esign and Stan
dard Org1njsation of the Rail
w-...y_ has been advis d to sug
ge .t impr vcment in the voching 
arran_cment of sliding doors of 
compartm1 .. nt", improv ment in 
the vestibule to prCV('nt unau
ti orised entry and p.ovision of 
better lighting f- cilitu.:s in and 
outside the compartments. 

w rnment Railway Police, who 
a1 c r sponsjblc for s:i.fcty and security 
of pa .. engers travelling in t rains and 
their b longings, nre makmg all efforts 
to control crime on the Railway by 
provid ing escorts on trains, surveillance 
over criminals, arresting and prosecu
ting them in specific c scs. Railway 
Protection Force is assisting the Govern 
ment Railway Police in thi regard. 
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